GOVERNMENT OF INDIA
MINISTRY OF PETROLEUM AND NATURAL GAS
RAJYA SABHA
UNSTARRED QUESTION NO. 926
TO BE ANSWERED ON 25" JULY, 2022

Short supply of cooking gas cylinders

926 Dr. Ashok Bajpai:
Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:

(a) whether Government is aware that the cooking gas for domestic purposes being supplied
through cylinders by various agencies to the consumers is often short in its weight;

(b) the total number of complaints made by the domestic consumers received by
Government/Government Companies for the short supply of cooking gas in last three years with
year-wise breakup; and

(c) the details of the policy/initiatives of Government to stop pilferage of cooking gas from
cylinders?
ANSWER

MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS
(SHRI RAMESWAR TELI)

(@) to (c) Oil Marketing Companies(OMCs) receive various complaints, which include supply of
underweight LPG cylinders to LPG consumers. Year-wise details of established cases of
irregularities relating to pilferage/supply of underweight cylinders during the last three years and
the current year(April-May 2022) are as under :-

Established cases of pilferage/supply of underweight cylinders

2019-20 2020-21 2021-22 2022-23(April-May, 2022)

48 39 35 05

OMCs have taken various steps to prevent pilferage/supply of underweight cylinders to LPG
consumers, which inter-alia include, random weight checking of filled cylinders at bottling plant,
sealing of cylinders with Tamper Evident Seal, Statistical Quality Control on 10 % cylinders
received from bottling plant, pre-delivery checks of cylinders, carrying portable weighting scales
by delivery persons, random checks by OMC officials at go-down/delivery points/en-route,
organizing public awareness campaigns etc.

In all established cases of irregularities, action is taken against the LPG distributorships as per
the relevant provisions of Marketing Discipline Guidelines (MDG) and Distributorship
agreement.



